Pl

.A No. 1096/92 . o Date <f order: 19.2.1997

Lallu Lal Applicant
Vs.
1. Union of Indi thvough Gzrneral Manager, Western Fzailway,
Chu'ﬁhg tey, Bombay. |
2. Divisional PRailwvay Manager,‘Westgrn Pailway, Jaipur.
««. Respondents.

Mr.P.P.Mathur-Brief holdzr of Mr.R.W.Mathur for the applicant.
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CORAM:
cn'kle Mr.Gopal Frizhrna, Vice Chairman
Hon'klse Mr.O.P.Sharma, Adminiztrative Member.

PEF HON'ELE MF.GOPAL T"FISHNA, VICE CHAIFMAN.

l_v
fu
"a
m
T
|_|
<
i

In thiz application unJeL Szc.192 of the Admini

Tribunales Ack, 1985, applicant Lallu Lal hazs called in quszstion

inzerted in betwszen 21.No.24 and 25 in the ssnicriiy list of

Machinist Gr.IIT.

he Dizsel Shed of the Westzrn Failway at Abu Foad.
He waz promoft:zd a2 Machinizt Gr.IIT in the yzar 1977. The
Machinists maintained priov to 1935 was a
commen  senisrity list for all theoszs who wet®s pozted in thse
Diesel Sheds  ar Ajmér“ and Abﬁ Poad. Thereafter, a policy

dAzcigion waz talken wheveby ths azniovity of Machinisits postsd

posted in the Dizz=2l Shed at Abu Poad. It iz pleadzd by the
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hz zhould have been a3zignzd senicority amongst Machinizts atb




Crryeo

geniority “is illeg=xl, being contrary

containz=d in Indian

Manual (IREM). It iz also statbed by the

at his inatancs tchat the

Sl1.Ma.12 in list

which waz isszusd on 12.8.1991. Howzver,

in

gznicrity lizt at Annxz.Al dated 19.6.92.

vespondents
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~zgpondants that gince the applicant  ws

was veviasd and
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contention
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transfzrred in the inter

it

o2t from Abu Rozad to Phulera,

genicvity among Machinizt Gr.III at

regpondents placed the

of Machin

hetween S1.Mo.24  and 25 of

have

thz 2calz of RPe.950-1500

waz placsd atb Z21.M2.26 in

rezpondents

he ahonld

s

to the

provizions
Pailway Establishmenc
applicant that it
applicant
Gr.IIT at Annx.A3

izt

the respondesnts have

stated

was

QWL

applicant was

13.2.91  and
ovity position of

Letween S1.M2.24 and

ey
2 tranaferred at his
anad

the hottom

applicant was placed betwzen

was

have been azsigned

talting



into conzidzration the length of hiz se2rvice on the post aﬁd
cther factoras. He alac stated that h: was corvecily assigned
geniority by an ordsr daksd 12.83.91 (Annxz.2A2) but the sénlurlL]
lizt at Annx.A2 in which &

at El.Mo.l2 iz merely provisional in nature and in that
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cbhjectionzs/reprezzntations Were called for from per
ajggriezved by the seniovity pozltion shown thevrein. The
geniovity position assigned to the applicant was thsveafisr
reviged and th; applicant was placed in betweszn S1.W0.24 and 25
v order dated 19.6.92 (Annx.Al). It iz =videnced by Annx.A2
dated 28.1.586 that the applicant had moved an application Jdacsd

9.11.35 rzguesting for his transfer from Abu Poad to Phulera
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and on 9.1.86 when a post of Machinizst Gr.IIT wa

0]
w
i
=~

from Abw Poad teo Phulevra, the applicant was transferrved a
hiz reguest to Phulera by an order dated 23.1.36, which was not
challengsed by the applicant. The aLLllu nt by that order dated
22.1.86 waeg not allowed ahy tranzfer allowances mersly hecanse

hiz transfer to Phulsra was made: at his reguest. Since ths
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applicant ztocd transfzsrvred to FPhu
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applicant was correctly agsigned ssnioviby amongst Machinsast
Gr.III by the impugned order dated 19.6.1992 (Annx.Al).

7 g ,
. In thes r=s ulL, wz f£ind no merit in this applicaticon. It

P ~
to costs.
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is, therefore, Jdizmiszssed. No ovder

(0.P.Sharma) (Gopal Krfishna)

Administrabive Member. Vice Chairman.



